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I. LAYING OFBN.I.SASSENIED

The Kerala Repealing
and Saving BiII,2021.
@illNo.aa)

Shri. P. Rajeeve,
Minister for Law'
Indusnies and Coir.

Govenpr on September 7,2022.T\e
Bill as assented to by the Govemor
was laid on Table by the Segretary
on December 6.2022.
(Act 12 of 2022)

The Bill re"eiuea-ttreEililTE

Responsibility
(Amendmeng Bill
@ill No.125)

Shri. K.N. Balagopa!
Minister for Finance.

The Bill received ttreflGiTl-fii
Govemor on September 20, 2022.
The Bill as assented to by the
Governor was laid on Table bv the
Secretary on December 6, 2@2.
(Act13 ot202?)

The Kerala Jewellery
Workers'Welfare Fund
(Amendment) BtIlr20D
(Bill No.13o)

Minister for General
Education and Labour.

The Bill received ttre assent of ttrE
Governor on September 20,2022.
The Bill as assented to by the
Governor was laid on Table by the
Sebretary on December 6, 2022.
(Act 14 of 2022)

The Kerala Locd Self
Govemment Common
Service Bill, 2022.

@ill No. 136)

Shi M.B. Rajesh,
Minister for Local Self
GovemmenB, Rural
Development and
Excise,

The Bill received thi aililiTIEE
Governor on September 20, ZOZ2.
The Bill as assenred to by the
Governor was laid oR Table by the
Secretary on December 6, ZO2i.
(Act 15 of2022)



5. The Kerala Maritime
Boud (Amendment) Bill,
2022 (BiU No.129)

Shri. Ahammad
Devarkovil,
Minister for
Ports,Museums and
Archaeology.

The Bill received the assent of 0re
Governor on September 20, 2022.
The Bill as assented to by the
Govemor was laid on Table by the
Secretary on December 6, 2022.
(Act 16 of.2}22)

6. The Kerala Publjc
Service Commission
(Additiorul Functions as
Respecs Certain
Corporations and
ComFanies) Second
Amendment BiLL,2022.
Bill No.131)

Shri. Pinarayi Vij ayan,
Chief Minister.

The Bill received the assent of the
Govemor on September 20, 2022.
The Bill as assented to by the
Governor was laid on Table by the
Secretary on D'ecember 6,2022.
(Act 17 of.2022)

The Kerala Public
Enterprise s (S election
and Recruitnent) Board
Biu,2022.
@ill No. 135)

Shri. P. Rajeeve,
Minister for Law,
Indushies and Coir.

The Bill received the assent of the
Governor on October 03, 2022. The
Bill as assented to by the Governor
was laid on Table by the Secretary
on December 6,2022.
(Act 18 of.2022\

8. The Kerala Indushial
SingleWindow
Clearance Boards and
Industrial Township area
Dwdopment
(Amendmen| Bill, 2022.
(Bill No.134)

Shri. P. Rajeeve,
Minister for Law,
Industries and Coir.

The Bill received the assent of the
Govemor on October 03, 2022. The
Bill as assented to by the Govemor
was laid on Table by the Secretary
on December 6,2022.
(Act 19 of.2022)

II. BILL REFERRED TO SELECT COMMITTEE

1. The Kerala C,o-operative
Societies (Third
Amendment) Btll, 2022
@ill No.l51)

Shd. V.N. Vasavan,
Minister for Co-
operation,
R.egistation, and
Cultue.

The Bill was publislred as a Gazette
Extraordinary on December 04,
2022. The Bill was introduced in the
Assembly on December 12, 2OZ2
and was referred to Seletct
Committee on December L2.2022.



III.BILLS PASSED

1. The Kerala Cashew
Factories (Acquisition)
Amendment Bill, 2022

@ill No.141)

Shri. P. Rajeeve,
Minister for Law,
Indushies and Coir.

The Bill was published as a Gazette
Extraodinary on November 01,
2022. The Bill was introduced in the
Assembly on December, 05, 2OZ2
and was refened to Subject
Committee [V on the sane day. The
Bill as rcportd by the Subjecr
Committee IV was presented on
December 06,2022 and was passed
on December8.2022.

2. The Kerala Veterinary
andAnimal Sciences
University (Amendment)
Bill, 2022 @ill No.140)

Sml J. CNnchurani,
Minister forAnimal
husbandrv and Zoss.

The.Bill was published as a Gazette
Emaordinary on September 26,
2022. The Bill was innoduced in the
Assembly on December 05, 2022
and was referred to Subject
Comminee I on the same dap The
Bill as reported by the Subjed
Committee I was presented on
December 06, 2022 and was passed
on December 08.2022.

3. The Kerala High Cofi
Services (Determination
of RettementAge)
Amendment Bill,2022
@illl_{o.137)

Shri. Pinarayi Vijayan,
Chief Minister.

The Bill was published as a Gazett€
Extraordinary on September 05,
2022. The Bill was introduced in the
Assembly on December 05, 2022
and wirs referred to Subject
Committee I on the same day. The
Bill as reported by the Subject
Committee I was presented on
December 06,2022 and was passed
on December 08, 2022.

4. The Kerala Khadi and
Village Industries Board
(Amendment) Brll,2022
(Bill No.115)

Shri. P. Rajeeve,
Minister for Law,
Industries and Coir.

The Bill was published as a Gazerte
Emaordinary on September 05,
2022. The Bill was introduced in the
Assembly on December 05, 2022
and was referred to lubject
Committee I on the same day, The
Bill as reported by the Subject
Committee I was presented on
December 06,2022 and was passed
on December 08, 2022.



5. the KeralaAbkari
Workerd Welfare Fund
(Amendment) Bill, 2022

@ill No.106)

Shri. V Sivankutty,
Minister for General
Education and Labour.

The Bill was published is a Cazeae
Extraordinary on June 08, 2022. The
Bill was inaoduced in the Assemblv
on December 06, 2OZZ ana was
refened to Subject Committee VII
on the same day. The Bill as reported
by the Subject Committee VII was
presented on December 09, 2022 and
was passed on December L2,2022.

6. The Kerala Protection of
River Banks and
Regulation of Removal
of Sand (Arn-endment)
Bill, 2022 (Bill No.'102)

Shri. K. Rajan,
Minister for Revenue
and Housing.

The Bill was published as a Gazette
Extmordinary onApril 30,2022. The
Bill was ineoduced in.ge Assemblv
on December 06, 2O2Z and was
refeued to Subject Committee II on

Su r"l! day. The Bill as reported by
the Subject Comminee II was
presented on December 08, 2022 and
was passed on December LZ, 2022.

7. the Kerala Land
Reforms. (Amendment)
Bill,2021(Bill No.8S)

Shri. K. Rajan,
Minister for Revenue
and Housing.

The Bill was published as a ctette
Exuaordinary on January LL,2022.
The Bill was inuoduced in the
Assembly on December 06, 2022
and was refened ro Subject
Committee II on the same day, ihe
BiIl as reported by the Suqect
Committee II was presented on
December 08,2022 and was passed
on December t2,2022.

8. The Kerala Motor
Tlanspon Workers'
Welfare Fund
(Amendoreng Bill,2022
(Bill No.105)

rrur. v, Drvanl(ltfy,
Minister for General
Education and Labour.

rhe BiU was published as a Gazette
Extraordinary on May 17,2O2Z."he
Bill was intoduced in the Assemblv
on December 06, 2OZ2 and was
rrfemed to Subject Committee VII
on the same day. The Bill as reported
by the Subject Comminee VII was
presented on December 08, 2022 and
was passed on December I2,ZOZZ.



I
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9. The University laws
(AnendmenQ (No.2)
Bill, 2022 @ill No. 1a9)

Shri. Finarryi Mjayan,
Chief Minister.

The .Bill was published as a Gazette
Extaordinanr on December 02,
2022. The Bill was inuoduced in the
Assembly oLr December 07, 2022
and wits referred to Subject
Committee VI on the same day for
joint consid,eration with Subject
Committee I'and XII. The Bill as
reported by the Subject Commiftee
VI was presented on December 08,
2O22 and was passed on December

10. The University laws
(Amendment) (No.3)
Bill, 2022 (Bill No. 150)

Shri. Pinarayi Vijayan,
Chief Minister.

The .Bill was published as a Gazette
Extiaordinary on December 02,
2022. The Bill was inuoduced in the
Assembly on December 07, 2022
and was refened to Subject
Committee \1 on the same day for
joint considr*ation with Subject
Committee I and XII. The BiIl as
repor-ted by the Subject Committee
W rms pr€sented on December 08,
2022 and w:s passed on December
t3,2022.

11. The Kerala Clinical
Establishnents

@egistration'and
Regulation) Second
Amendment Bill, 2022
(Bill No. 147)

Smt. Veena George,
Minister for Health
andWoman andChilt
Development.

The lBill was published as a Gazete
Exreordinar5' on December 02,
2022. The BiIl was inuoduced in the
Asseinbly on December 07, 2022
and was referred to Subject
Corrunittee VI on the same day. The
Bill as reportd by Bre Subject
Comminee VI was prglented on
December M,2022 and fs passed
on D,:cember 13,2022.

12. The Non-Resident
Indians' '(Keralites)
Commission'
Amendment 8iU,2022
@illNo.1zt8)

Shri. Piqafilyi Vijayan,
Chief Minister.

The l3ill was publistred as a Gazette
Extraordina4' on December OZ,
2022"\\e Bill was intoduced in the
Assenbly on December 07, 2022
and was .referred to Subject
Comnittee VI on the same day. The
Bill as rep{)rted by the Subject
Comrnittee VI was pr€sented. on
December 08, 2022 and was passed

onDecember 13.2022-



13. The Kerala Docuroent
Writers', Scribes'and
Stamp Vendors' tn'elfare

Fund (Arnendment) Bill,
2022 (BiU No.12€)

Shri. V.N. Vasavan,
Minister for Co-
operation,
Regisratiorg and
Culture.

The Bill was published as a. Gazette
Exhaordinary on August I1,,2022.
The Bill was introduced in the
Assembly on December 07, 2022
and was refened to Subject
Codrmittee VIII on the same day.
The Bill as reported by the Subject
Committee VIII was presented on
December 08,2022 and was passed
onDecember 13.2022.

14. The Kerala General Sales
Tax (Amendment'r Bill,
2022(Bill No.153)

Shri. K.N. Balagopal,
Minister for Finance.

The Bill was published .rs a Gazette
Extraor{.inary on December 0S,
2022. The Bill was introduced in the
Assembly on December 07, ZO22
and wa5 passd on December 08,
2022, waiving the nrles 75,76 and
237 of Rules of procedure and
conduct of . business in Kerala
L eqislative Assernblv.

15. The Dekl*ran
Agriculturists' Relief
(Repeal) Bill, 2022 (Bill
No.1M)

Shri. P.Prasad,

Minister for
Agriculture.

The Bill was published as a Gazette
Extraordinary on May L7,2022.I\e
Bill was introduced in the Assemblv
on December 08, 2022 and was
passed on the same day waiving the
rules 75,76 and 237 of Rules of
procedure and conduct of business in
Kerala Leeislative Assemblv-

15. The Kerala Planunion
Thx (Reped) Bill, 2021
(Bill No.83 )

a

Shri. K. Rajan,
Minister for Revenue
and Housing.

The Bill was published as a Gazene
Exnaordinary on January A4,2022.
The Bill was inroduced in the
Apsembly on December W, 2O2Z
and was passed on the same day
waiving the nrles 75,76 and 237 ;t
Rules of prccedure and conduct of
business in Kerala Legislative
Assemblv.

t7. The Kerala Agrio:Itural
Income Tbx Eepeal)
Bill, 2021 (Bill No.8 )

Shri. K. Rajan,
Minister for Revr:nue
and Housing.

The Bill was published as a Gazetie
Extaordinary on December 05,
2022. The Bill was introduced in the
Assembly on December 07, 2OZz
and was passed on December 08,
2022, waiving nrle 75,76,237 of
Rules of procedure and conduct of
business in Kerala Legislative
Assemblv.



IV. BILLS PUBLISHED AFTER TIIE SIXTTI SESSION AITID PIII\DING BEFORE
THE FIFTEENTH KLA

1. The Kerala Clinical
Establishmens
(Regisuation and
Regulation) Amendment
Bill, 2022 (Bill No.139)

Smt. Veena George,
Minister for Health
and Woman and Child
Developmr-'nL

The Bill was published as Gazqtte
Extmordinar'/ on September 05,
2022.

2. The Kerala Motor
Tfansport Workers'
Payment of Fair Wages
(Amendment) BiIl, 2022
(Bill No.142)

Shri. V. Si.rankutty,
Minister for General
Education and Labour.

The Bill was published as Gazette
ExtraordinaqT on November 01;
2022.

3. The Sree Pandaravaka
Lands (Vesting and
Enfrandfsement)
Amen&nent Bill, 2022

@illNo.1a3)

Shri. K. R,{an,
Minister for Revenue
and Housing.

The Bill was published as Gazette
Extraordinary on November 09,
2022..

4. The Kerala MuniciPalitY
(Amendment) Bill, 2022

@ill No.145)

Shri. M.B. Rajesb,
Minister for Local Self
Govemment, Rural
Development and
Excise.

The Bill was published as Gazette
Extraordinary on November 19,
2022".

5. The Kerala Panduyat
Raj (Amendment) Bill,
2022 @ill No.1a6)

Shri. M.B, Rajestl
Minister for local self
Govemment, Rural
Development and
Excise.

The Bill was published as Gazette

Extraordinary on November 19,

20221.

AJ\,I.BASHEER"
SBCR.ETARY.


